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(b) if so, how he proposes to check this
malpractice;

(c) if not, whether he will have the
matter investigated and ensure that the
computer feeding is done in the presence of
some sepior officials conversant with the
punching and other technicalities and there
is no scope for manipulations by the
Punchers while fooding it prior to draw of
lots; and

(d) whether at some of the draws, some
interested party challenged this and exposed
this technique ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI MOHAMMED USMAN ARIF):
As 1eported by DDA answers are as
follows :

(a) No Sir.

(b) Does pot arise.

(c) The Delhi Developmeat Authority
has reported that there is no possibility of
manoeuvring a particular plot/flat and that
the system does not require the presence of
anybody at the time of data processing.

(d) No such representation challenging
the technique was received while holding
the draw of lots.

Sale Permission Regarding Patel Nagar
Rehabilitation Colony

. 4177. SHRI CHHANGUR RAM : Will
the Minister of WORKS AND HOUSING
be pleased to state : '

(a) whether it is a fact that sale permis-
sion in casc of lease-hold double-storeyed
rebabil itation colony in Patel Nagar had
been granted only upto April, 1979; and

o) if 56, the reasons for not granting
sale permission beyond that period ?

AGRAHAYANA 28, 1905 (SAKA)
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THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI MOHAMMED USMAN ARIF) :
(a) No, Sir.

(b) Does not arise.
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Agricultural Marketing in Bihar and other
States

4181. SHR1 BHOGENDRA JHA : Will
thc Minister of RURAL DEVELOPMENT
be pleased to state : The specific features of
the part played by Government and their
agencies to help agricultural marketing in
Bihar and other States ?





